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1969 regarding appointment of An-
nouncers in AIR Delhi and state:

(a) the nature of the administra-
tive and procedural lapses which
came to the notice of the Govern-
ment;

(b) the names of the Officers who
were found lax in observing the
correct procedure and the nature .Jf
the action taken against them;

(c) whether it is a fact that the
same administrative and procedural
lapses have repeated in the selec-
tions held subsequently i.e.," for the
Production Assistants, General Assist-
ants, Scriptwriters for Family Plann-
ing; and

(d) the remedial measures Govern-
ment propose to take to avoid re-
petition of such lapses in future se-
lections in All India Radio?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMA-
'nON AND. BROADCASTING, AND
IN THE DEPAETMENT OF COM-
MUNICATIONS (SHRI I. K. GUJ-
RAL): (a) Unusual delay in ratifying
the selection by members of selec-
tion committee and inclusion of some
ineligible candidates by giving ad-hoc
relaxations,

(b) The matter is under investiga-
tion.

(c) Lapses in the case of subse-
quent selections have been of a
different type,

(d) Instructions are being issued
that such lapses will be dealt with
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"117. SHRI KANWAR LAL 
GUPTA: 

!'IHRI RAGHUVm SINGH 
SHASTRI: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(.) whether it is a fact that the 
tl!Tm of the Cow Protection Com-

Directors of!N ational 
Laboratories (C.A.) 

mittee has been extended to March, 
1970; 

(b) if so, the reasons therefor; and 

(c) the reasons for serving one 
month's notice On the staff of the 
Committee? 

THE MINISTER OF STATE iN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): 
(a) Yes. 

(b) The term has been extended 
to enable the Committee to resume 
its deliberations and submit its re-
port to the Government. 

(c) Out of the 17 posts sanctioned 
by the Government, 7 posts (includ-
ing that Of. Secretary to the Com-
mittee) will be continued till 31st 
March, 1970 i.e. the data up to which 
the term of the Committee has !Jeen 
extended for the present. The re-
maining 10 posts, have been held in 
abeyance from lst August, 1969 and 
will be revived as soon as the Cow 
Protection Committee is reactivated. 
Excepting one retired official, who 
had been re-employed to work for 
the Committee and who has been 
liven one month's notice of termina-
tion of his services, all the remain_ 
ing 9 officials have been transferred 
to other posts in the Ministry, from 
where they were originally deputed 
to work for the Committee. 
12.35 hrs. 
CALLING ATTENTION TO MATTER 

OF URGENT PUBLIC 
IMPORTANCE 

Resignation of DIrectors of BUDUI 
National laboratories 

SHRI N. SHIVAPPA (Hassan): I 
call the attention of the Minister of 
Education and Youth Services to the 
following matter of urgent public 
importance and request that he may 
make a statement thereon:-

"Reported resignation of some 
Directors of National Laboratories 
due to policy differences with the 
Director-General of the Council for 
Scientifl.c and Industrial Research." 




